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भारतीय बीमा विवियामक और विकास प्राविकरण, हैदराबाद 

(Insurance Regulatory and Development Authority of India, Hyderabad) 

 

Circular Resolution Passed, dated 8th June,2022 

                                                                                                                                                  

 

 

(Debasish Panda) 

   Chairperson 

 

Note:  Please find below the proposals at para no. 4(a), (b), (c), (d) and (e):  

 
4.(a). Finance & Accounts (Life), Finance & Accounts (Non- Life) and Investment 

Departments to be merged and re-named as Finance and Investment Department. 

(b). Consumer Affairs and Communication Departments to be merged and re-named 

as Policyholders’ Protection and Grievance Redressal Department. 

(c). Admin, HR, Estates, Library, IT, OLI and Accounts to be merged and re-named as 

General Administration and HR Dept. 

(d). Sectoral Development Department to be re-named as Insurance Inclusion and 

Development Department. 

(e). Corporate Services Department to be re-named as Board’s Secretariat. 

 

Resolved that the proposals placed at para no. 4 (a), (b), (c), (d) and (e) in the 

circular agenda note ref: 8/2022, dated 8th June, 2022 on ‘Merging and Re-naming 

of Departments’, is approved by circulation. 


